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(c) whether this . restviction hes
been imposed on the citizens of all
the Commonwealth countrissy

The Minister of External Affales
(8hri .M., C. Chagia): (a) and (b).
Entry  Certificates as ascertained
from the Govemment of UK. are
normally issued to the following
elaases of persons:—

(1) bonafide gtudents;
(2) casual visitors;

(3) parents, wives and children
of persons residing in the UK,

Detailed information is available in &

monwealth Immigrants Act, 1962,
(c) Yes, Sir.

Broadcast by Former Union Minister
of Home Affairs

*438. Shri 8. M. Banerjee:
Shri Madhu Limaye:
Bhri Yashpal Singh:
Shri 8. C. Samanta:

Will the Minister of Information
and Broadcasting be pleased to state:

(a) whether it is a fact that an ex-
Home Minister, Shri Gulzari Lal
Nanda while making a broadcast after
the Chinese aggression mentioned the
name of the Left Communist Party;

(b) if so, the reason why this was
sllowed by the Station Director; and

(¢) the action taken against the
Station Director?

The Minister of Informstion and
Broadoasting (8hri K. K. Shah): (a)
Yes, Bir. A copy of Shri Gulzari Lal
Nanda's broadcast on January 1, 1085,
is laid on the Table of the House.
{Placed in Library. See No, LT-604/
a7]. ¢

(b) The resson that the Minds-
tar was Government's
decision sbout the of members
of the Left Party.

(c) No action was called for
against the officer concerned aa the
Minister’s speech was intended 1o
explain Government’s action.

Seminar on Decumentary Films

*440. Shri K. Haldar: Wil the
Minister of Information and Broad-
casting be pleased to state:

(a) whether the seminar held
recently in Delhi on ‘the role of docu-
mentary films in npational develop-
ment' recommended structural reorga-
nisation of the Films Division of the
Government of India on the model of
the Canadian National Film Board;

(b) if s0, whether Government have
examined this recommendation; and

(c) the action taken thereon®

The Minister of Information and
Broadcasting (Shri K. K. Shah): (a)
Yes, Sir.

(b) The matter is under considera-
tion.

{¢) Does not arise till a decision is
taken on the recommendations.

(2) whether Government has in-
formation about China’s preparations
to test her first Intercontinental Bal-
listic. Missile;

(b) whether any protest has been
lodged with the United Nations and/
or with Chine over the consequences
of this explosion; and





